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(c) the number of cases in which
final reports were submitted?

THE MINISTER OF WELFARE
(SHRI SITARAM KESRI) (a) to (c)
The information is being compiled
and will be placed on the table of the
House.

[English)

Raids conducted by the department
of PFA

4332. SHRI TARA CHAND
KHANDELWAL: Will the Minis-
ter of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Department of
Prevention of Food Adulteration,
Delhi Administration, Delhi has con-
ducted any raids at the food vendors
in the South Extension Part-II mar-
ket, New Delhi;

(b) whether the food vendors at
South Extension Part-II, New Delhi
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are selling adulterated and stale food
products; and

(c) if so, the details of the raids
conducted and action contemplated
by the Government in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI-
MATI D. K. THARA DEVI SID-
DHARTHA): (a) to (c) As per the
information received from Delhi Ad-
ministration, the Department of Pre-
vention of Food Adulteration had
lifted 9 samples of food articles from
South Extension Part-II Market. New
Delhi in the year 1989, out of which
only one sample was found adultera-
ted.  Prosecution has been launched
in this case. The details are given
in the Statement below:

Samples are being taken from
various markets throughout Delhi for
ensuring their quality.

STATEMENT

List of Samples Lifted from N.D.S.E. Part II Market, New Delhi during
the year 1989

Sl Date Article Name & address of the vendor Result
No.
1 2 3 4 5
1 11-1-89 Atta Sh. Surender Babu Gupta, Genuine
Stall situated Opp.
Mehrasons Jewellers,
E-1-Z, in between Ring Rd.
and Park, South Ext. Part-II
2 20-1-89 Haldi Sh. Sardari Lal, Genuine
Powder M/s Super Store,
E-15, N.D.S.E. Part-II,
3 31-3-89 White Sh. Tashi, Genuine
Pepper M/s Daitchi Restaurant,
Powder E-19/A N.D.S.E. Part-Il,
4 6-5-89 Comn Sh. Man Mohan Singh Genuine
Flour Gourmets Delight, DHL-7619

N.D.S.E. Part-II Market
between DESU Sub-station.
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I 2 3 4 5
5 6-5-89 Refined Sh. Anupam Sahni Genuine
Groundnut  Hawker the Great Wheel-Deal,
0il Vehicle No. DHL-6031, Near
Guide Map, NDSE, Market-II.
6 6-5-89 Vegetable Sh. Virender Sahi, Adulterated
Sauce M/s Hungry Hop Super Van,
DHL-7764 Metador parked
Opp. D-6, NDSE-II,
7 3-8-89 Atta Sh. Ashok Kumar, Genuine
Sethi Food Stall Opp.
Wing shop in between Park and
Ring Road, NDSE-II.
8 3-8-89 Paneer Sh. Surender Kumar, Genuine
(Gupta’s Focd Stall, Opp. Mahajan
House (Mehrascns Jewellers),
Corner Park in between Ring Rd.)
NDSE-II.
9 18-8-80  Lactogen Sh. Sardari Lal Gupta, Genuine
Spray M/s South Super Store,
Dried Shop No. E-5, NDSE-II,

New Delhi.

Promotion of Physical Education and
Yoga teachers as PGTs or Principals

in Kendriya Vidyalayas
4333. SHRI ANAND RATNA
MAURYA:  Will the Minister of

HUMAN RESOURCE DEVELOP-
MENT be pleased to state:

(a) whether several Physical Edu-
cation Teachers and Yoga Teachers
in Kendriya Vidyalayas possess qua-
lification of Post Graduate Teachers;

(b) whether they are not consider-
ed for the promotion as Post Grad-
uate Teachers or Principals;

() whether the degree of B.P.Ed.
1s not considered equal to B.Ed; and

(d) if so, the reasons therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT
(SHRI ARJUN SINGH): (a) to
{d) The teaching qualifications for
Physical Education Teachers and
Yoga Teachers are not equivalent to

B.Ed. The qualification of B.P.Ed.
is not considered equivalent to B.Ed.
because of differences in syllabus. It
is possible that some Physical Educa-
tion Teachers or Yoga Teachers may
have higher educational qualifications
personally. but the channel of promo-
tion has been structured on the basis
of qualifications attached to the
post, hence there is no channel
of promotion of PET/Yoga Teacher
to post-graduate teacher or Principal.
However, . individual PETs or Yoga
Teachers possessing the requisite
qualifications are free to apply for
direct recruitment to these posts if
eligible.

Afforestation Schemes in District of
Sandergarh in Orissa

4334. KUMARI FRIDA TOPNO:
Will the MINISTER OF ENVIRON-
MENT AND FORESTS be pleased
to state:

(a) the various afforéstation pro-
grammes being implemented in the
district of Sundergarh in Orissa: and



